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To,
The Registrar
Hon'ble National Green Tribunal
Principal Bench
New Delhi.

Sub: Action taken report in compliance of the order passed by Hon'ble NGT
dated 12.07.2022 in OA No. 174 of 2022 (Dharmendra Kumar Singh Versus
Union of India & Ors.).

Sir,

Please refer to the subject noted above. Consequent upon the referenced
Order, the designated Committee constituted has made sincere efforts in
addressing all the issues in compliance of the referenced Order. The Report with
all supporting Annxeure is enclosed with request to kindly place before Hon'ble
Tribunal. The above case has listed for further hearing in Hon’ble Court on dated
21.10.2022

Encl. As Above (Total- 20 Pages)

Yours faithfully

)
(Kalika Singh)
Regional Officer
Copy to following for information & necessary action please.
1. Member Secreatory, U.P. Pollution Control Board, Lucknow.
2 Chief Environmental Officer (C-6), U.P. Pollution Control Board, Lucknow.
5 Chief Law Officer, U.P. Pollution Control Board, Lucknow.
4. Shri Pradeep Misra (Advocate), Supreme Court, B-235, Sector-19, Noida-

211301.

Regional Officer

T FrRfed - SRR, 7% IS, SOHTE — 276001, www.uppcb.com, E-mail- roazamgarh@uppch.in
e AR 1281, IR @vs, MRl TR, TRETe- 226010 # TR - 2720828, 2720681, 2720691, 2720831
Ha : 0522-2720764 # ST : info@uppch.com # JTATZE © www.uppcb.com



REPORT

PLACED BEFORE HON’BLE NATIONAL GREEN TRIBUNAL (NGT),
NEW DELHI

O.A. No. 174 of 2022
in the Matter of “Dharmendra Kumar Singh Vs Union of India & Ors.

1.0 Background:
The Hon’ble National Green Tribunal Principal Bench vide order dated
12.07.2022 constituted a joint committee of CPCB, State PCB, UP and
District Magistrate, Ballia for site visit and verification of factual position of two
(02) Brick Kiln in Phulpur, Koth, Sikandarpur, Ballia (UP). The relevant
para of said order is reproduced hereunder:

“.In view of above, we consider it appropriate to constitute Joint
Committee comprising of representative of CPCB, State PCB and District
Magistrate, Ballia and direct the same to meet within one month,
undertake site visit and verify the factual position regarding compliance
with environmental norms in all relevant particulars including siting
criteria, MoEF Guidelines, 2022 and other rules/ regulations governing
establishment of the Brick Kiln and take remedial action in accordance
with law by following due process. The State PCB will be the Nodal
agency for coordination and compliance. Factual and action taken report
may be furnished within three months by e-mail at judicial-ngt@gov.in

preferably in the form of searchable PDF/OCR Support PDF and not in
the form of Image PDF... "

2. Action taken:

In compliance of the referenced NGT order, the committee was constituted
comprising of following members:

1. Shri Akhilesh Kumar Yadav, SDM, District-Ballia (Representative
of DM, Ballia) ‘

2 Shri Runa Oraon, Scientist-D, CPCB, Regional Directorate,
Lucknow (Representative of CPCB)

3. Shri Kalika Singh, Regional Officer. U.P. Pollution Control Board,

Regional Office, Azamgarh (Representative of UPPCB)
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3. Site Inspection:
In accordance to the referenced order of Hon’ble NGT, the Committee have
carried out meeting through VC on 11.08.2022 and visited both the Brick
Kilns as mentioned in referenced NGT order (M/s Pragati Brick Kiln,
Phulpur, Koth, Sikandarpur, Ballia & M/s Aakansha Int Bhatta, Sarni, Koth,
Sikandarpur, Ballia) located at Koth, Sikandarpur, District- Ballia on August
30, 2022 and also interacted with stake holders and complainant (Shri
Dharmendra Kumar Singh) on the site.

Shri Parivesh Chourasia, Kanungo & Shri Manoj Kumar Yadav,
Lekhpal were present on the site as representative of Shri Akhilesh Kumar

Yadav, SDM, District, Ballia.

4. Salient Observations
The Committee visited M/s Pragati Brick Kiln, Phulpur, Koth, Sikandarpur,

Ballia & M/s Aakansha Int Bhatta, Sarni, Koth, Sikandarpur, Ballia and the

observations made by the committee are summarised as under:

4.1.M/s Pragati Brick Kiln, Phulpur, Koth, Sikandarpur, Ballia, UP

1.  M/s Pragati Brick Kiln, (formerly M/s G.B.S. Brick Kiln Industry),
Araji no. 1712, Phulpur, Koth, Sikandarpur, Distt. -Ballia established
since 2000 accordance with the prevailing Zilla Parishad’s guide line.
The State Pollution Control Board has issued No Objection Certificate
(NOC) for establishment on dated 10.10.2000 (Annexure-1).

2. The Uttar Pradesh Brick Kilns (Siting Criteria for Establishment)
Rules, 2012 was notified on 27.06.2012. Earlier, Zilla Parishad’s guide
line were followed for siting of Brick Kiln by the State.

3. That the said Brick Kiln was operated from 2000 to 24.03.2010 in the
name of M/s GBS Brick Kiln Udyog, Phulpur, Koth, Sikandarpur,
Dictrict- Ballia. Further, the said Brick Kiln was sold and changed its
name as M/s Ashok Kumar Int Bhattha and operated during 25.03.2010
to 03.12.2021. The said Brick Kiln again sold to Shri Vyas Singh,
Dugauli, Sikandarpur, Ballia 03.122021 and changed its name as M/s
Pragati Brick Kiln, Phulpur, Koth, Sikandarpur, Dictrict- Ballia.
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The Brick Kiln was operated without consent to operate from UPPCB
till 18.05.2022. The Brick Kiln was applied for consent air & water to
operate on 06.05.2022 and consent air & water were granted on
19.05.2022. Who is presently revoked vide letter dt. 13.07.2022 in
compliance of order passed by Hon’ble NGT dated 12.07.2022 in O.A.
No 174/2022 (Dharmendra Kumar Singh v/s Union of India & Ors.)

(Annexure-2).

2. During inspection, the Brick Kiln was not operational. It is informed by
the representative (Shri Dilip Singh) that the unit is not in operation
since 15.06.2022 due to rainy season.

6. The consented production capacity of brick kin is 15, 000 bricks per
day. The Brick Kiln is based on natural draft using coal (approx. 02
TPD) as fuel (as reported).

7. The emission from Brick Kiln is emitted from stack of height approx.
30 m. The Brick Kiln has provided monitoring platform and port hole
on stack, which is not as per the CPCB guidelines.

8.  The Brick Kiln has installed a borewell to meet its fresh water
requirement. No flow meters installed at borewell.

9. The Brick Kiln has not maintained adequate green belt.

10. It is reported, ash generated in the Brick Kiln is utilized inhouse.

1. During visit, Lekhpal and Kanungo measured the distance of Road,
Population, School, Hospital etc. through digitally. Copy of the report
is annexed as Annexure-3. As per report, details are as below:

S. Siting Criteria Distance(approx.) as per | Direction from
No. Lekhpal and Kanungo Brick Kiln
report
1. | Distance from 01 Km-Village Uchwar East
Residential area | 740 m -Village Kalyani North
1.1 Km-Village Sarni South
730 m-Phulpur, Koth West
560 m- 03 houses West
640 m- 01 house West
2. | Distance from 1160 m North-West
Hospital
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3. | Distance from 810 m North-West
School

4. | Distance from SIm East
PWD Road

5. | Distance from 870 m (at Village Koth) North-West
semoy Briok Kiln 1110 m (at Village- Sarni) | South-East

4.2 M/s Aakansha Int Bhatta, Sarni, Koth, Sikandarpur, Ballia, UP

1.

M/s Aakansha Int Bhatta (formerly M/s Khan and Ansari Bricks
Works), Araji No. 165 ,173 of Sarni, Koth, Sikandarpur, District-
Ballia established since 2000 accordance with the prevailing Zilla
Parishad’s guide line. The State Pollution Control Board has issued No
Objection Certificate (NOC) for establishment on dated 10.10. 2000
(Annexure-4).

The Uttar Pradesh Brick Kilns (Siting Criteria for Establishment)
Rules, 2012 was notified on 27.06.2012. Earlier, Zilla Parishad’s guide
line were followed for siting of Brick Kiln by the State.

That the said Brick Kiln was operated from 2000 to 2003 in the name
of M/s Khan and Ansari Bricks Works. Further, the said Brick Kiln
was sold and changed its name as M/s Raj Brick Udhyog and operated
during 2004 to 2011. The said Brick Kiln is again sold to Shri
Samarsen Bahadur Singh, Sarni, Koth, Sikandarpur, Ballia. Presently,

the said brick kiln was purchased by Mrs. Geeta Singh and named as
M/s Aakansha Int Bhatta.

The Brick Kiln was operated without consent to operate from UPPCB
since 2000. It is informed by the present Brick Kiln representative; he
will not operate the Brick Kiln in future and will demolish Brick Kiln.
During inspection, Brick Kiln was not operational. It is informed by
the representative (Sh. Dilip Singh) that the unit is not in operation
since 10.05.2022.

The consented production capacity of brick kin is 15, 000 bricks per
day. The Brick Kiln is based on natural draft using coal (épprox. 02
TPD) as fuel (as reported).
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. The emission from Brick Kiln is emitted from stack of height approx.
30 m. The Brick Kiln has not provided monitoring platform and ladder
at stack. Port hole has been provided, which is not as per CPCB
guidelines. ,

8. The Brick Kiln has installed a borewell to meet its fresh water
requirement. No flow meters installed at borewell.

9. The Brick Kiln has not maintained adequate green belt.

10.  Itis reported, ash generated in the Brick Kiln is utilized inhouse.

1. During visit, Lekhpal and Kanungo measured the distance of Road,
Population, School, Hospital etc.through digitally. Copy of the report

is annexed as Annexure-5. As per report, details are as below:

S. No. | Siting Criteria Distance(approx.) Direction from
from stack of Brick Brick Kiln
Kiln as per Lekhpal
and Kanungo report

1. | Distance  from | 200 m- Sarm [ South-West
Residential area | 90 m — newly
constructed house

1.02 Km- Rampur East
Katrai
1500 m- Uchwar North
700 m- Mudera West
Z Distance from | 220 m West
School
3. Distance from | 1010 m South
PWD Road
4. Distance from | 650 m (at Village Sarni) | South
nearby Brick Kiln | 1110 m (at Village-
Phulpur Koth) North West

S. Recommendations:
5.1 M/s Pragati Brick Kiln, Phulpur, Koth, Sikandarpur, Ballia, UP
a. The Brick Kiln may be imposed environmental compensation by

SPCB for operation without consent to Operate.

b. The Brick Kiln should install flow meter at borewell and maintain log
book of fresh water consumption.

¢. The Brick Kiln should provide proper monitoring Platform, ladder

and Port Hole at the stack as per CPCB guidelines.
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d. The Brick Kiln should provide adequate green belt for fugitive
emission control. Till Such time, brick wall of height approx. 3
meter may be constructed around brick kiln as per The Uttar Pradesh
Brick Kilns (Siting Criteria for Establishment) Rules, 2012.

€, The brick kiln should submit action plan to UPPCB for conversion
into Zig-Zag technology or vertical shaft as per MoEF& CC. Govt.
of India notification G.S.R.143( E ), dated 22.02.2022.

52 M/s Aakansha Int Bhatta, Sarni, Koth, Sikandarpur, Ballia, UP
As informed by Brick Kiln representative, he will not operate Brick
Kiln in future and will demolish Kiln. The Brick Kiln representative

may demolish Brick Kiln in presence of District Administration and
SPCB at the earliest.

s, 94 : (Akhilwﬁm)

(Kalika Singh) (Runa Oraon) Yadav)
Regional Officer Scientist-D, S.DM.
U.P.Pollution Control . Central Pollution Control Sikandarpur, Ballia
Board Board
Varanasi Regional Directorate,
Lucknow
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Photo gallery of M/s Pragati Brick Field
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Pic. (01) Stack of Kiln
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Pic. (03) nearby Brick Kiln

Pic. (02) plantation near Kiln

Pic. (04) Diesel Engine for Ground water extraction




Photo gallery of M/s Akansha Brick Field
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Pic. (01) Stack of Brick kiln

Pic. (02) Residential House near Kiln

!

ki

Pic. (03) Residential House near Kiln

Pic. (04) Diesel Engine for Ground water extraction
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Specific Conditions
3. Brick Kiln shall abide by directions given by Hon'ble Supreme Court, High Court,
National Green Tribunals, Central Pollution Control Board and Uttar Pradesh Pollution Control Board for
protection and safeguard of environment from time to time.
General Conditions:-
“ 11. The Board reserves the right to revoke/add/modify any stipulated condition
issued along with CCA, as may be necessary.
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11. The Board reserves the right to revoke/add/modify any stipulated condition
issued along with CCA, as may be necessary.
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